CONSTITUTION FOR THE WEEK FROM :- 16-03-2026 To 19-03-2026

DATE BENCH | COURT NO.| WEBEX MEETING ID HON’BLE DR./ SHREE / SMT.
16-03-2026 COURT Meeting number: SANJAY GARG, JM
T ‘A 26417563811 AND
o NO-1 Password :- 16271 RATNESH NANDAN SAHAY, AM
19-03-2026
Meeting number: SANJAY GARG, IM
-03-2
A g | CORT | aeurseastn AND
To o NO-1 Password :- 16271 RATNESH NANDAN SAHAY, AM
After /

19-03-2026

16-03-2026 | ‘SMC’ | coyrr | Meeting number:

(After DB) 26417563811 SANJAY GARG, JM
To NO-1 Password :- 16271
19-03-2026
NOTE :-

Physical hearing shall take place in the Bench. However, the parties who are interested to have ‘Virtual /
Hybrid hearing’ may join above Webex meeting link. For any technical problem or support parties can call
to below Contact No. : -

(1) 0141-2983056 2) 0141-2983057
Adjournment applications or Written Submission if any shall be filed 03 Days prior to the scheduled date of
hearing.
Parties are directed to file paper book and other relevant documents atleast 15 Days prior to scheduled date

of hearing.
Cﬁ% 324
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@) —Date:-13-03-2026
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF B BENCH FOR 16-MARCH-2026 (MONDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE RATNESH NANDAN SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26417563811 AND
PASSWORD 16271

Sr

Assmt.

Assessee Name Remarks
Year

Appeal Number

IT(TP)A

1/JPR/2023 2017-18 | [A] MIKUNI INDIA PRIVATE LIMITED

ITA 1063/JPR/2025| 2016-17 |[A] RITU GUPTA

ITA 1064/JPR/2025| 2017-18 | [A] RITU GUPTA

ITA 1198/JPR/2025| 2018-19 |[D] MAHESH KUMAR JAJU

ITA 1231/JPR/2025| 2013-14 | [A] ANAND JHALANI

ITA 1232/JPR/2025| 2014-15 | [A] ANAND JHALANI

ITA 1233/JPR/2025| 2015-16 |[A] ANAND JHALANI

ITA 1234/JPR/2025| 2016-17 | [A] ANAND JHALANI

ITA 1374/JPR/2025| 2012-13 | [A] GAURAV PRIVATE LTD

10

ITA 1376/IPR/2025| 2016-17 | [A] SUPERFINE HOTELS PVT LTD

11

ITA 1397/IPR/2025 NA [A] N.G.GADHIYA FOUNDATION TRUST

12

ITA 1496/1PR/2025| 2017-18 | [A] PAWANS SPECIALITIES PVT LTD

13

ITA 1599/JPR/2025| 2025-26 | [A] SHRI DURGALAL KAUSHLYA TURKIA CHARITABLE TRUST

14

ITA 1600/JPR/2025| 2025-26 | [A] SHRI DURGALAL KAUSHLYA TURKIA CHARITABLE TRUST

15

ITA 1635/JPR/2025| 2025-26 | [A] MAGMA CHARITABLE TRUST

16

ITA 1636/JPR/2025| 2025-26 | [A] MAGMA CHARITABLE TRUST

17

ITA 918/JPR/2025 | 2014-15 | [A] NARUKA FARMS AND RESORTS PVT LTD

e
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF B BENCH FOR 17-MARCH-2026 (TUESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE RATNESH NANDAN SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26417563811 AND
PASSWORD 16271

Sr

Assmt.

Assessee Name Remarks
Year

Appeal Number

ITA 1206/JPR/2025| 2017-18 |[A] P R ENTERPRISES

ITA 1269/1PR/2025| 2021-22 |[A] DHIRAJ KUMAR JAIN

ITA 1325/JPR/2025| 2017-18 | [A] PUSHPA DEVI SHARMA

ITA 1627/IPR/2025| 2025-26 | [A] SABAL TRUST

ITA 1632/IPR/2025| 2025-26 | [A] SABAL TRUST

[A] YOUTH FOR GLOBAL PEACE AND SUSTAINABLE DEVELOPMENT

ITA 1799/1PR/2025| 2025-2026 FOUNDATION

ITA 404/1JPR/2025 | 2015-16 | [A] KAILASH CHAND MAHESHWARI

ITA 475/JPR/2025 | 2015-2016 | [A] PRAHALAD SINGH

ITA 494/IJPR/2025 | 2015-16 | [A] KAILASH CHAND MAHESHWARI

10

ITA 501/JPR/2025 | 2016-17 |[A] KAILASH CHAND MAHESHWARI

11

ITA 594/JPR/2025 | 2014-2015 | [A] BISHNOI BROTHERS HOTELS AND RESORTS PRIVATE LIMITED

12

ITA 604/IPR/2024 | 2014-15 | [A] RAJ KUMAR BANSAL

13

ITA 728/JPR/2025 | 2015-16 | [A] VIMAL KUMAR MANTRI

—g~

7T//2-Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF B BENCH FOR 18-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE RATNESH NANDAN SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26417563811 AND

PASSWORD 16271

Sri

Appeal Number

Assmt.
Year

Assessee Name

Remarks

CO 49/1PR/2025

2014-15

[A] RAJASTHAN STATE TEXT BOOK BOARD

CO 50/1PR/2025

2015-16

[A] RAJASTHAN STATE TEXT BOOK BOARD

CO 51/3PR/2025

2013-14

[A] RAJASTHAN STATE TEXT BOOK BOARD

CO 52/IPR/2025

2012-13

[A] RAJASTHAN STATE TEXT BOOK BOARD

CO 53/IPR/2025

2011-12

[A] RAJASTHAN STATE TEXT BOOK BOARD

CO 54/IPR/2025

2010-11

[A] RAJASTHAN STATE TEXT BOOK BOARD

CO 55/IPR/2025

2016-17

[A] RAJASTHAN STATE TEXT BOOK BOARD

IT(SS)A
20/IPR/2025

2020-21

[A] MAHESH KHANDELWAL

ITA 1101/IPR/2024

2020-21

[A] RESONAC MATERIAL INDIA PVT. LTD.

10

ITA 1332/IPR/2025

2018-19

[D] RAJASTHAN STATE TEXT BOOK BOOK

11

ITA 1333/IPR/2025

2017-18

[D] RAJASTHAN STATE TEXT BOOK BOARD

12

ITA 1334/IPR/2025

2016-17

[D] RAJASTHAN STATE TEXT BOOK BOARD

13

ITA 1335/IPR/2025

2013-14

[D] RAJASTHAN STATE TEXT BOOK BOARD

14

ITA 1336/JPR/2025

2015-16

[D] RAJASTHAN STATE TEXT BOOK BOARD

15

ITA 1337/IPR/2025

2014-15

[D] RAJASTHAN STATE TEXT BOOK BOARD

16

ITA 1338/IPR/2025

2011-12

[D] RAJASTHAN STATE TEXT BOOK BOARD

17

ITA 1339/]PR/2025

2010-11

[D] RAJASTHAN STATE TEXT BOOK BOARD

18

ITA 1342/IPR/2025

2020-21

[D] M/S GVK JAIPUR EXPRESSWAY P LTD

19

ITA 1343/JPR/2025

2018-19

[D] M/S GVK JAIPUR EXPRESSWAY P LTD

20

ITA 1344/IPR/2025

2019-20

[D] M/S GVK JAIPUR EXPRESSWAY P LTD

21

ITA 1345/JPR/2025

2021-22

[D] M/S GVK JAIPUR EXPRESSWAY P LTD

22

ITA 1350/JPR/2025

2010-11

[A] BANSIWALA IRON & STEEL ROLLING MILL, JAIPUR

23

ITA 1367/IPR/2025

2018-19

file:///C:/JudiSIS/JAIPUR--CL-2026Mar16.htm
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BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE RATNESH NANDAN SAHAY, ACCOUNTANT MEMBER

CAUSE LIST OF B BENCH FOR 18-MARCH-2026 (WEDNESDAY)

IN COURT ROOM 1

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26417563811 AND

PASSWORD 16271

Assmt.

Srl | Appeal Number Ve Assessee Name Remarks
24 |ITA 1368/IPR/2025| 2019-20 | [A] GVK JAIPUR EXPRESSWAY PRIVATE LTD.

25 |ITA 1369/JPR/2025| 2020-21 | [A] GVK JAIPUR EXPRESSWAY PRIVATE LTD.

26 |ITA 1416/IPR/2025 NA [A] RUNGTA REASEARCH AND CHAIRITABLE TRUST

27 |ITA 1423/IPR/2025| 2012-13 |[D] RAJASTHAN STATE TEXT BOOK BOARD

28 |ITA 1424/JPR/2025| 2022-23 |[D] RAJASTHAN STATE TEXT BOOK BOARD

29 | ITA 284/JPR/2025 | 2015-16 | [D] BHURAMAL RAJMAL SURANA(MFRS)

_junAssistant Registrar
: o 13-Mar-2026]

e
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INCOME TAX APPELLATE TRIBUNAL, JAIPUR

CAUSE LIST OF B BENCH FOR 19-MARCH-2026 (THURSDAY)

MODE HYBRID/PHYSICAL (CISCO-WEBEX MEETING NUMBER 26417563811 AND

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE RATNESH NANDAN SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 1

PASSWORD 16271

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 1214/IPR/2025

2019-20

[A] MANPHOOL SINGH

ITA 1215/IPR/2025

2015-20

[A] MANPHOOL SINGH

ITA 1294/1PR/2025

202122

[A] SH. RAJAN JHIRIWAL

ITA 1295/1PR/2025

2022-23

[A] SMT. MADHU DEVI JHIRIWAL

ITA 1296/1PR/2025

2023-24

[A] SMT. MADHU DEVI JHIRIWAL

ITA 1308/1PR/2025

2014-15

[A] SH. RAJAN JHIRIWAL

ITA 1309/JPR/2025

2015-16

[A] SH. RAJAN JHIRIWAL

ITA 1310/IPR/2025

2019-20

[A] SMT. SHWETA JHIRIWAL

ITA 357/IPR/2025

2013-14

[A] NAND SINGH

10

ITA 719/IPR/2025

2025-26

[A] PARIVAAR CHARITABLE AUTISM TRUST (PACT)

11

ITA 720/1PR/2025

2025-26

[A] PARIVAAR CHARITABLE AUTISM TRUST (PACT)

12

ITA 893/JPR/2025

2017-18

[D] RADIANT DIGITEK NETWORK LIMITED, KOTA

13

ITA 984/IPR/2025

2017-18

[A] NARAYAN SWAROOP GARG , AJMER

G

?lg-,ﬁ/ 1 Assistant Registrar
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